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[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 11:00 AM ]
BEFORE:

JOINT REGISTRAR (JUDL.)- MR. ARUP JYOTI BAISHYA
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 PIL/77/2010 INDIAN CONFEDERATION OF
INDIGENOUS AND TRIBAL PEOPLE,
NORTH EAST ZONE and 5 ORS
            Versus
THE UNION OF INDIA and ORS

MR.M U MAHMUD
MR.A T SARKAR
MR.M I HUSSAIN
MR.S HOQUE
MR.H R CHOUDHURY

2 WP(C)/7141/2019 MANISH HAZARIKA
            Versus
THE STATE OF ASSAM AND 7 ORS.

MR. M K DAS
MS Z ANJUM
MS J SAIKIA
MR A BORA

SC, APDCL

3 WP(C)/437/2021 SWAGATAM SELF HELP GROUP
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. D K BAGCHI GA, ASSAM

4 ITA/5/2022 THE COMMISSIONER OF INCOME TAX
AND ANR.
            Versus
FORTUNE VANIJYA PVT. LTD.

MR. S C KEYAL (SR. S.C.,
CBDT, IT (NER))
MR H GUPTA

5 ITA/6/2022 THE COMMISSIONER OF INCOME TAX
AND ANR.
            Versus
M/S PRIORITY MERCHANDISE PRIVATE
LTD.

MR. S C KEYAL (SR. S.C.,
CBDT, IT (NER))
MR H GUPTA

6 I.A.(Civil)/1642/2022
in WP(C)/3485/2021

VIKRANT SINGH
            Versus
THE INDIAN INSTITUTE OF TECHNOLOGY
GUWAHATI AND 3 ORS

MS. D GHOSH
MR SAURADEEP DEY

SC, IITG

WITH
WP(C)/3485/2021 VIKRANT SINGH

            Versus
THE INDIAN INSTITUTE OF TECHNOLOGY
GUWAHATI AND 3 ORS

MS. D GHOSH
MR SAURADEEP DEY
MR I CHAKMA

MR A B DEY
MR. S SUTRADHAR
SC, IIT
MS. D D BARMAN

7 WP(C)/4318/2022 MANOJ KR CHOWHAN
            Versus
THE STATE OF ASSAM AND 5 ORS

MR H TALUKDAR
B R BRAHMA
MR. R SARMA

SC, ELEM. EDU
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===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 09/11/2022
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. N J GOGOI 19-10-2022 To 19-11-2022
2) MR. O P BHATI 20-10-2022 To 12-11-2022
3) MR. S D PURKAYASTHA 27-10-2022 To 12-11-2022
4) MD. A J ATIA 31-10-2022 To 10-11-2022
5) MR. A CHAMUAH 06-11-2022 To 19-11-2022
6) MR. A CHAMUAH 31-10-2022 To 11-11-2022
7) MR. D K CHOMAL 01-11-2022 To 14-11-2022
8) MR. P K TIWARI 07-11-2022 To 11-11-2022
9) MRS. B GOGOI 07-11-2022 To 11-11-2022
10) MR. P N CHOUDHURY 07-11-2022 To 10-11-2022
11) MR. I ALAM 04-11-2022 To 09-11-2022
12) MR G BHARADWAJ 09-11-2022 To 16-11-2022
13) MR M Z AHMED 09-11-2022 To 10-11-2022
14) MS. B DUTTA 09-11-2022 To 10-11-2022
15) MR H S KALSI 09-11-2022 To 19-11-2022
16) MR. DITUL DAS 09-11-2022 To 09-11-2022
17) MR S BORTHAKUR 09-11-2022 To 09-11-2022
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